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CENTRAL ADRINISTRATIVE TRIBUNAL 

LÜCKNOU BENCH

Original ápplication No« 68 of

Ashugni Kuraar Singh

Union of India 
& Others

V E R S U S

Hon’ble Flr« Rustico U.C, S2rivastaw<a, V.C« 

Hon*ble K. Obayya« A.P!»

1992

Applicant«

Respóndante,

( 6y Hon'ble Fir» Oustico Ü«C« S^rivas^ava,

By aeans of this application, tha 

applicant: has prayed that a diraction may be issued 

to the respondentec to permit him appear in Civil 

Service Exaninationf, 1992. The intsriBi order yas 

granted on 31 «1 «1992 to appear in t;ie examination 

if he has not exceeded the age of 3 3 years on 01o1»91 

and the fories shall also be given to hitSo

2« From the ahort counte

appeacs that on lat Aug^st^ 1992, t 

licant is 33 years tuo months» As 

appear in the examÍnation« Accordi 

lication has becocne infructuous and 

suchp and is not necessary to adjyd 

in the case.

r affidavit, it 

18 age of the app- 

such he could not 

nglyp this app - 

is dismissedj as 

icaCe the pleas

Lucknou, Dated 
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' i THE CENTRAL ADMlNISiaATIVE TRlEüNAL, ÜJCKNa« BENCH,
- j ÍUCKNCW

M.P. No, 997/92 
in

O.A, No. 68/92

Ashwini Kumar Singh • • •  /^plicant

Vs.

Union of India & others Respondents

\ Hon. Mr. Justice U,C. Srivastava, V.C*
Hon, Air. K. Qbayya. A.M. ,

(By Hon. Mr. Justice U.C.Srivastava, V .C ,)

1 , By means of this application, it has been
I

prayed that a directic^ may be issued to the 

respondent No,2 to accept application of the 

petitioner for the Civil Services Examination,1992 

irrespective of the prescribed upper age limit and 

to perrait him to appear in the examination.

2» The interim order was granted on 31.1.92

to entertain the cpplication and to allov; the 

applicant to appear in the Civil Services Examination
'I

without prejudice if he has not crossed the age of

I 1 33 years on 1.8 .92 .

3. Ch 1-8-92, the applicant has attained the

age of 33 years, 2 months and 23 days, This 

application, accordingly, has become infructuous and 

is dismissed at this stage.

Memfeir Vice Chairman

Lucknoiv
dt. 17.12.92
/am/smc/


